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CENTRAL ADMINISTI^TIVE TRiBuNaLv Ji^ALPUR B3NaH, JABALPUR

Original Application No. 731 of 2003

Jabalpur, tliis the 3rd day of December, 2003

Hon'ble Shri H.P, Singh,: Vice Chairman
Hon'ble Shri G. Shanthappa, Judicial Menber

Parmashwar son of Ramdeo Singh
Yadav, aged 36 years, resiaent
of Singroli i^ailv/ay Colony,
District Sidhi (M,P,),

C3y Advocate - None)

V e r s u s

Applicant

1. Union of India, througi
Secretary, Ministry of i-^ilv/ay,

Delhi .

2. Asstt, Divisional Mech. Engineer,
East Central Railv/ay Chopan and
Dharibad, Dhahbad.

3. Sr. Divisional Mech. Engineer,
Carriage and Wagon, East Central
x^i Iv/ay, Dhanb ad.

4. Divisional Rail Manager, East
Central Railv^ay, Dhahbad.

5. Gen. Railway Manager, Hajipur,

ORDER (Oral)

Respondents

By M.P. Singh. Vice Chairman -

the time of

None for the applicant even at^^evisi-hg the list.

It is noticed that none was present for the applicant on

last date of hisaring i.e. on 27 .11.2003 and also on

21.11.2003 and 03.11.2003. It appears that the applicant is
%

not interested in prosecuting this case. Accordingly the

Original Application is dismissed for non-prosecution.

(C^ Shanth^pa)
Jixoicial Mamber

(M.P. Singh)
Vic e Chairman
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